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   NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
          6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 13.08.2025 (WEDNESDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                               10:30 AM 

Click here to join VC 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial), 

     Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

Note: No Mention will be permitted without prior consent of the other side. 

 

For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
1.  Comp App (AT) (CH) 

(Ins) No. 369/2025 

For Stay 

IA No. 1104/2025 

 

Arun Kumar Agarwal  

Vs 

State Bank of India & 
2 Ors. 

Mr. Avinash Krishnan 

Ravi 

 

2.  Comp App (AT) (CH) 

(Ins) No. 370/2025 

For Stay 

IA No. 1105/2025 

 

 

Surya Jyoti Infotech 

Ltd 
Vs 

State Bank of India  

Mr. Avinash Krishnan 

Ravi 

 

3.  Comp App (AT) (CH) 

(Ins) No. 372/2025 

For Stay 

IA No. 1109/2025 

Pangea Fabric India 

Pvt Ltd, through its 

Authorised Rep Neha 

Agarwal 

Vs 
State Bank of India 

 

Mr. Avinash Krishnan 

Ravi 

 

4.  Comp App (AT) (CH) 

(Ins) No. 373/2025 

For Stay 

IA No. 1110/2025 

Neha Agarwal  

Vs 

State Bank of India & 

2 Ors. 
 

Mr. Avinash Krishnan 

Ravi 

 

5.  Comp App (AT) (CH) 

(Ins) No. 374/2025 
For Stay 

IA No. 1111/2025 

 

Umabai Agarwal  

Vs 

State Bank of India & 

2 Ors. 

Mr. Avinash Krishnan 

Ravi 

 

 

Defective Cases 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
6.  Comp App (AT) (CH) 

(Ins) No. 371/2025 

For Condone Delay 

IA No. 1106/2025 

For Stay 

IA No. 1107/2025 

 

(With defects) 

 

Anurag Gupta  

Personal Guarantor of 

MBS Impex Pvt Ltd 

Vs  

Rare Assets 

Reconstruction Pvt Ltd 

& 2 Ors. 

Mr.Pogulkunda Pratap  

 

 

 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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For Orders 

S.No Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
7.  IA No. 487/2025  

(Contempt App.)   

in   

Comp App (AT) (CH)  

(Ins) No. 210/2023   

For Stay   

IA No. 699/2023  

To Vacate Stay  
 IA No. 1166/2023   

For Directions   

IA No. 612, 613 &  

615/2025   

For Interim Injunction  

IA No. 730/2025  

 

Attluru Sreenivasulu  

Reddy Suspended  

Director of KLSR  

Infratech Limited   

Vs   

AS Met Corp Pvt. Ltd. &  

Anr.  

 

Mr. Mayan H Jain Mr. Sriram  

Venkatavaradan R1   

Mr. Chandramouli 

Prabhakar R2 

8.  Contempt Case (AT) No. 

03/2025  

in  

Comp App (AT) No. 

317/2017 

Tubos de Acero de 

Mexico, SA  

Vs  

Oil Country Tubular 

Ltd. & 2 Ors 

 

Mr. Arun Karthik 

Mohan 

 

9.  IA No. 893/2025 

(To implead) 

in 

Comp App (AT) (CH) 

(Ins) No. 277/2022  
For Stay  

IA No. 594/2022 

Regen Infrastructure 

and Services Pvt Ltd 

Vs  

Regen Powertech Pvt 

Ltd, Rep by its RP, 
Renuka Devi 

Rangaswamy & 3 Ors 

WITH 

Mr. B Dhanaraj Mr. Surya Teja SS Nalla 

-R1  

Ms. J Parimalan-R2 & 

R3 

Mr. Pranava Charan- 
R4 

10.  IA No. 895/2025 

(To implead) 

in 

Comp App (AT) (CH) 

(Ins) No. 282/2022  

For Stay  

IA No. 599/2022 

 

Regen Infrastructure 

and Services Pvt Ltd 

Vs  

Regen Powertech Pvt 

Ltd, Rep by its RP, 

Renuka Devi 

Rangaswamy & 3 Ors 

Mr. B Dhanaraj Mr. Surya Teja SS Nalla 

-R1  

Ms. J Parimalan-R2 & 

R3 

Mr. Pranava Charan- 

R4 

11.  IA No. 988 & 

1019/2025 

(For Amendment) 

in   

Comp App (AT) (CH) 

(Ins) No. 70/2025  

For Direction 

IA No. 224/2025 

Umesh Jhetwani  

Vs  

State Bank of India & 3 

Ors 

WITH 

Mr. Y Suryanarayana Mr. VVSN Raju- R1 

12.  Comp App (AT) (CH) 

(Ins) No. 71/2025  
For Stay  

IA No. 225/2025 

Umesh Jhetwani  

Vs  
Vamsi Khambammettu, 

Liquidator of Meena 

Jewellers Exclusive Pvt 

Ltd & 5 Ors.  

WITH 

Mr. Y Suryanarayana Mr. VVSN Raju- R1 

13.  Comp App (AT) (CH) 

(Ins) No. 74/2025  

For Direction  

IA No. 232/2025 

Umesh Jhetwani  

Vs  

State Bank of India &  

3 Ors.  

WITH 

Mr. Y Suryanarayana Mr. VVSN Raju- R1 

14.  Comp App (AT) (CH) 

(Ins) No. 82/2025  

For Additional docs.  

IA No. 238/2025 

State Bank of India  

Vs  

Umesh Purshoram 

Jethwani & Anr 

 

Mr. VVSN Raju Mr. Y Suryanarayana 

R1 
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For Direction 

S.No Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

15.  Restoration App No. 04 

& 05/2025  

in  

Comp App (AT) (CH) 

(Ins) No. 380/2024 

Delay in refiling 

IA No. 1038/2024  

To implead 
IA No. 1171/2024 

For Condone Delay 

IA No. 528/2025 

For Condone Delay 

(With defects) 

IA No. 1113/2025 

State of Tamil Nadu 

Commercial Taxes & 

Registration Dept. Rep 

by T Hariharasuthan, 

Asst. Commissioner 

(ST)  

Vs  

J. Karthiga, RP of GK 
Steel & Allied 

Industries Ltd 

Mr. B Vijay  

16.  IA No. 1087/2025 

(To Adv. Hg.) 

in 

Comp App (AT) 

(CH) (Ins) No.226/2025 

For Stay 

IA No. 638/2025 

Sri Vemuri Chenchaiah 

Suspended Director of 

SLS Power Corporation 

Ltd. 

Vs 

Indian Renewable 

Energy Development 

Agency Ltd. & Anr. 

 

Mr. N Kumaraswamy  

 

Mr. Nakul Sachdeva 

 

17.  IA No. 1096/2025 

(To Adv. Hg.) 

in  
Comp App (AT) (CH) 

(Ins) No. 83/2025 

For Stay 

IA No. 240/2025  

Sri Brindhavan Brick 

Works 

Vs 
Ashish Vyas, RP of 

Maan Sarovar 

Properties Development 

Pvt Ltd 

WITH 

Ms. R Moneshaa  

 

Mr. F Raymond 

Albyness  

18.  Comp App (AT) (CH) 

(Ins) No. 141/2025 

For Stay 

IA No. 382/2025  

Sri Brindhavan Brick 

Works 

Vs 

Aashish Vyas, RP of 

Maan Sarovar 

Properties Development 

Pvt Ltd & 3 Ors  

 

Ms. R Moneshaa  Mr. F Raymond 

Albyness  

 
For Admission (After Notice) 
(Requests for adjournment in Item Nos. 19 to 21 will not be entertained) 
 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
19.  Comp App (AT) (CH) 

(Ins) No. 134/2023  

For Directions  

IA No. 448/2023, 161, 

999 & 1134/2024  

For Exemption  

IA No. 450/2023  

To Vacate Stay 

IA No. 816/2025 
 

Sathya Moorthy Sai 

Prasad, Suspended 

Director of Ozone 

Projects Pvt. Ltd.  

Vs  

Shapoorji Pallonji and 

Company Pvt Ltd &  

3 Ors  

WITH 

Mr. Chandramouli 

Prabhakar 

Ms. Anusha Peri R1 

Ms. Elamathi- R2  

Ms. Revathi 

Manivannan- R3 

20.  Comp App (AT) (CH) 

(Ins) No. 197/2023 

Kunnel Engineers & 

Contractors Pvt Ltd  

Vs  

Ozone Projects Pvt. Ltd 
 

Mr. Jerin Asher Sojan Mr. SK Harinarayanan 
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21.  Comp App (AT) (CH) 

(Ins) No. 220/2024  

For Exemption  

IA No.588/2024  

For Stay  

IA No.589, 974, 

1047/2024  

To Vacate Stay  

IA No. 436/2025 

 

Abhijit Bhattacharjee, 

Suspended Director of 

the Corporate Debtor 

Lumiford Pvt Ltd  

Vs  

COSR Ventures & Anr 

Ms. Priyanka Das Mr. Surya Teja Nalla R1  

Mr. Amir Bavani- R2 

 

 

 

22.  Comp App (AT) (CH) No. 

05/2024  

For Stay  
IA No. 82/2024 

 

Pillayar Investments & 

Finance Pvt Ltd & 2 

Ors 

Mr. Naveen Kumar 

Murthi 

 

23.  Comp App (AT) (CH) No. 

15/2024  

For Stay  

IA No. 241/2024 

The Assistant 

Commissioner of GST 

and Central Excise, 

Cuddalore  

Vs  

A Anurag Goel, 

Liquidator of Shree 

Ambika Sugars Ltd. & 

Anr. 

 

Mr. P Raj Kumar 

Jhabakh 

Mr. Anant Merathia- R1  

Mr. Avinash Krishnan 

Ravi- R2 

24.  Comp App (AT) (CH) No. 

36/2024  

For Exemption  

IA No. 616/2024  

For Stay  

IA No. 617/2024 

Casino Hotels Ltd & 10 

Ors  

Vs  

KC Thomas & 37 Ors.  

WITH 

Mr. TK Bhaskar Dr. KS Ravichandran, 

PCS 

25.  Comp App (AT) (CH) No. 

44/2024  

For Urgent Hearing  
IA No. 747/2024  

For Directions  

IA No. 1032/2024 

KC Thomas & 37 Ors. 

Vs  

Casino Hotels Ltd & 11 
Ors 

Dr. KS Ravichandran, 

PCS 

Mr. TK Bhaskar 

26.  Comp App (AT) (CH) 

(Ins) No. 148/2024 

State of Tamil Nadu 

Commercial Taxes & 

Registration Dept.  

Rep by Thiru S. Gobi, 

Asst. Commissioner  

Vs  

J. Karthiga, RP, GK 

Stee & Allied Industries 

Ltd & 4 Ors 

Mr. B Vijay Mr. Ravi Rajagopalan 

R2- R4 

27.  Comp App (AT) (CH) 

(Ins) No. 360/2024 

State Bank of India 

Through RP, Chillale 

Rajesh  

Vs  

Dr. Jitendra Das 

Maganti & Anr.  

WITH 

Mr. Pranava Charan Mr. Dwarakesh 

Prabhakaran- R1 

28.  Comp App (AT) (CH) 

(Ins) No. 361/2024 

State Bank of India 

Through RP, Chillale 
Rajesh  

Vs  

Dr. Renuka Rani 

Maganti & Anr 

 

Mr. Pranava Charan Mr. Dwarakesh 

Prabhakaran- R1 

29.  Comp App (AT) (CH) 

(Ins) No. 22/2025  

For Stay  

IA No. 102/2025 

CS Hari Kumar  

Vs  

Sovereign Developers 

and Infrastructure Ltd. 

Rep by its RP, 

Balakrishnan V 

 

Mr. Sai Srujan Tayi  
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30.  Comp App (AT) (CH) No. 

23/2025  

For Stay 

IA No. 361/2025 

Ranga Raju Kosuri & 

Anr.  

Vs  

Paradise Ventures Pvt 

Ltd & 10 Ors  

WITH 

Ms. Madhavilatha 

Lokireddy 

Ms. S Kavitha Rani, 

PCS R1-R4  

Ms. Indraganti Madhu 

Sarma- R6 R7 R10 R11 

31.  Comp App (AT) (CH) No. 

40/2025  

For Stay  

IA No. 522/2025  

For Exemption  

IA No. 524/2025  

For Additional Docs.  
IA No. 525/2025 

 

Krishna Reddy  

Vs  

Ranga Raju Kosuri & 

11 Ors 

Mr. Abhishek J  

32.  Comp App (AT) (CH) No. 

35/2025  

For Stay  

IA No. 497/2025 

 

Krishna Reddy  

Vs  

Ranga Raju Kosuri & 

11 Ors. 

Mr. Abhishek J  

33.  Comp App (AT) (CH) 

(Ins) No. 171/2025 
Assistant 

Commissioner, PN 

Palayam Circle, 

Commercial Taxes 

Dept., Govt. of Tamil 

Nadu  

Vs  

Rocksand Minerals Pvt 

Ltd & 7 Ors 

 

Mr. B Vijay Mr. Pranav 

Gopalakrishnan R1 

34.  Comp App (AT) (CH) 

(Ins) No. 186/2025  

For Stay  

IA No. 505/2025 

Shantilal Surana  

Vs  

V. Duraisamy, RP & 

Anr 
 

Ms. Prapti Mehta  

35.  Comp App (AT) (CH) 
(Ins) No. 297/2025  

For Exemption  

IA No. 867/2025  

For Stay  

IA No. 868/2025 

Alchemist Asset 
Reconstruction 

Company Ltd  

Vs  

K. Sivalingam, RP of 

NCS Sugars Ltd & 5 

Ors. 

 

Mr. Gokul G Mr. Y Suryanarayana 

36.  Comp App (AT) (CH) 

(Ins) No. 309/2025  

For Stay  

IA No. 914/2025  

To dispense with  

IA No. 915/2025 

FirstStep Ventures Ltd 

Resolution Applicant of 

Frontier Lifeline Pvt Ltd  

Vs  

S. Rajagopal  

Chairman- Monitoring 

Committee of Frontier 

Lifeline Pvt Ltd 

 

Mr. Anirudh Krishnan  

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 
37.  TA (AT) No. 282/2021 

(Comp App (AT) No. 

82/2020 

For Stay 

IA No. 1344/2020  

For Exemption  

IA No. 1345/2020) 

 

Baby Mathew & Anr. 

Vs  

Mar Jacob 

Thoomkuzhy & 9 Ors.  

 

WITH 

UKCA & Partners Dr. KS Ravichandran 

R5- R10 
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38.  TA (AT) No. 284/2021 

(Comp App (AT) No. 

98/2020  

For Stay  

IA No. 1592/2020  

For Exemption  

IA No. 1593/2020) 

 

Biju George & 12 Ors. 

Vs  

Jeevan Telecasting 

Corporation Ltd. & 5 

Ors 

Dr. KS Ravichandran 

Ms. S Manjula Devi 

UKCA & Partners R1,R6  

Mr. Menon- R2-R5 

39.  TA (AT) No. 01/2023 

(Comp App (AT) No. 

387/2018) 

Mallina Bharathi Rao 

& Anr.  

Vs  

Gowthami Solvent  

Oils Ltd. & 2 Ors.  
WITH 

Mr. TK Bhaskar Chandhiok & Mahajan 

40.  TA (AT) No. 85/2022 
(Comp App (AT) No. 

21/2020) 

Mallina Bharathi Rao 
& Anr.  

Vs  

The Gowthami Solvent 

Oils Ltd. & Anr. 

 

Mr. TK Bhaskar Chandhiok & Mahajan 

41.  Comp App (AT) (CH) 

(Ins) No. 177/2021  

For Stay  

IA No. 360/2021 

Southern Power 

Distribution Company 

of Telangana Ltd  

Vs 

Kalvakolanu Murali 

Krishna Prasad, RP of 

Vaksh Steel Pvt Ltd & 

2 Ors. 

 

Mr. Adtihya Reddy Ms. A Sandhya Rani R1  

Mr. Y Suryanarayana R2  

Mr. Shabeer Ahmed R3 

42.  Comp App (AT) (CH)  

(Ins) No. 192/2021  

 

 

Telengana State  

Southern Power  

Distribution Co Ltd  

Vs  

Nethi Mallikarjuna  
Shetty, RP of Techtran  

Polylenses Ltd & Anr.  

 

Ms. Vindhya Vasini  

43.  Comp App (AT) (CH) 

No. 48/2021  

To Dispense with  

IA No. 554/2021  

For Stay  

IA No. 553/2021 

Balu Sridhar & 2 Ors 

Vs  

Simpson and Company 

Ltd.  

 

WITH 

D. Peruman Saranyan Mr. AR Ramanathan 

44.  Comp App (AT) (CH) 

No. 53/2021  

For Exemption  

IA No. 612/2021  

For Stay  

IA No. 613/2021 

 

Mahendra Girdharilal 

Wadhwani & Anr  

Vs  

Simpson and Company 

Ltd.  

WITH 

Mr. Kausik Chatterjee Mr. AR Ramanathan 

45.  Comp App (AT) (CH) 

No.60/2021 

M.A.A. Annamalai & A. 

Ulagammai & 10 Ors  

Vs  

Simpson and Company 

Ltd.  
WITH 

Mr. H Karthik Seshadri Mr. AR Ramanathan 

46.  Comp App (AT) (CH) 
No.62/2021 

M.A.A. Annamalai & A. 
Ulagammai & 10 Ors  

Vs  

Simpson and Company 

Ltd.  

WITH 

Mr. H Karthik Seshadri Mr. AR Ramanathan 

47.  Comp App (AT) (CH) 

No. 10/2022  

For Exemption  

IA No. 109/202 

Dilip Kumar Jain & 7 

Ors.  

Vs  

Simpson and Company 

Ltd 

 

Mr. Kausik Chatterjee Mr. AR Ramanathan 
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48.  Comp App (AT) (CH) 

(Ins) No. 351/2023 

Harkirat Singh Bedi & 

Anr.  

Vs  

Velayudham Jayavel 

Liquidator of IDEB 

Projects Pvt Ltd& 2 Ors 

 

Mr. S Ajesh Kumar Ms. Poornima Hatti R1 

49.  Comp App (AT) (CH) 

(Ins) No. 437/2023 

Asset Reconstruction 

Company (India) 

Limited  

Vs  

Manyata Developers 

Pvt Ltd 
 

Mr. G Vivekanand Ms. R Moneshaa 

50.  Comp App (AT) (CH) 
(Ins) No. 19/2024  

For Stay  

IA No. 66 & 714/2024 

Union Bank of India, 
SAMB  

Vs  

Ashish Vyas, RP of 

Maan Sarovar 

Properties 

Development Pvt Ltd 

 

Mr. Bhagavath 
Krishnan 

Ms. Lakshana Viravalli 

 

2.00 PM 

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial), 

Hon’ble Mr. Jatindranath Swain, Member (Technical) 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 
1.  Comp App (AT) (CH) 

No.77/2022 

Aruppukottai Shri 

Ramalinga Spinners 

Pvt Ltd  

Vs  
D Senthil Kumar & 9 

Ors  

WITH 

Ms. R Moneshaa Mr. AR Ramanathan R1  

Mr. Bhagavath 

Krishnan- R4-R6  

Mr. Surya Teja SS Nalla 
-R7  

Ms. Priyadarshini 

Natarajan- R8  

Mr. Ashwin Shanbhag 

R10 

 

2.  Comp App (AT) (CH) 

No.79/2022  

Contempt Case No. 

7/2023 

Tamilnadu Jai Bharath 

Mills Ltd. 

Vs  

Shri Ramalinga Mills 

Pvt Ltd & 9 Ors  

 

WITH 

Mr. Ashwin Shanbhag Mr. Bhagavath 

Krishnan- R3-R5  

Mr. Surya Teja SS Nalla 

R6  

Ms. Priyadarshini 

Natarajan- R7  

Mr. N.P. Vijaykumar R8 

Ms. R Moneshaa- R9  

Mr. AR Ramanathan 

R10 

3.  Comp App (AT) (CH) 

No.81/2022 

G. Ramaraj  

Vs  

Shri Ramalinga Mills 
Pvt Ltd & 9 Ors  

 

WITH 

Ms. Lakshana Viravalli Mr. Bhagavath Krishnan 

R3-R5  

Mr. Surya Teja SS Nalla 
R6  

Mr. Ashwin Shanbhag 

R8  

Ms. R Moneshaa R9  

Mr. AR Ramanathan 

R10 
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4.  Comp App (AT) (CH) 

No. 82/2022  

Contempt Case 

No.6/2022  

For Directions  

IA No. 98,179,180, 

298, & 1188/2023 

D Kothai  

Vs  

D Senthil Kumar & 9 

Ors  

 

WITH 

Mr. Surya Teja SS 

Nalla 

Mr. Bhagavat Krishnan 

R3, R5 & R6  

Mr. Ashwin Shanbhag 

R7  

Ms. R Moneshaa- R8  

Ms. Priyadarshini 

Natarajan- R9 

5.  Comp App (AT) (CH) 

No.83/2022  

Contempt Case 

No.7/2022  

For Directions 

IA No. 99 & 1190/ 
2023  

IA No. 883/2023 

T R Dhinakaran & 3 

Ors  

Vs  

Shri Ramalinga Mills 

Pvt Ltd & 6 Ors 

 
WITH 

Mr. Bhagavath 

Krishnan 

Mr. AR Ramanathan R2  

Mr. Surya Teja SS Nalla 

R3  

Ms. Priyadarshini 

Natarajan- R4  

Mr. Ashwin Shanbhag 
R6  

Ms. R Moneshaa- R7 

6.  Contempt Case (AT)  

No. 01/2025   

in   

Comp App (AT) (CH)  

No. 82/2022  

D Kothai  

Vs   

D Senthilkumar & 9 

Ors 

 

Mr. C Vigneswaran  

7.  Comp App (AT) (CH) 

(Ins) No. 358/2022  

To Dispense with  

IA No. 821/2022  

For Stay  

IA No. 818 & 

1094/2022, 868 & 

869/2023  

To Implead  

IA No. 937/2022 

Babu Manoharan 

Jaikumar 

Christhurajan  

Vs  

Umesh Garg Liquidator 

of Jeppiaar Cements 

Pvt Ltd & 2 Ors 

Mr. G Sudhakar Mr. Abhishek Anand  

R1, R2  

Ms. N Varsha - R3 

8.  Comp App (AT) (CH) 

(Ins) No. 50/2025  

For Stay  

IA No. 186/2025  
To dispense with  

IA No. 187/2025 

Aakash Educational 

Services Ltd  

Vs  

GLAS Trust Company 
LLC & 2 Ors. 

Mr. Vishnu Mohan Mr. Thriyambak J 

Kannan- R1  

Ms. Pooja Mahajan R2 

9.  Comp App (AT) (CH) 

(Ins) No. 139/2025  

For Exemption  

IA No.374 & 375/2025  

For Interim Relief  

IA No. 376/2025 

GLAS Trust Company 

LLC  

Vs  

Shailendra Ajmera, RP 

of Think & Learn Pvt 

Ltd & 3 Ors 

Mr. Thriyambak J 

Kannan 

Ms. Lakshana Viravalli 

R1  

Mr. Vishnu Mohan R2 
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                                                   By order of Hon’ble Member (Judicial) 

                                                    Chennai Bench 

Copy to:  

1. Notice Board 

2. Website: www.nclat.nic.in 

https://nclat.nic.in/sites/default/files/2023-%2011/Instructions%20for%20joining%20Video%20Conferencing.pdf
mailto:vcnclatchennai5@gmail.com
mailto:vcnclatchennai5@gmail.com
http://www.nclat.nic.in/

